
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL  
CENTRAL ZONE BENCH, BHOPAL  

in OA No. 99/2025(CZ)  
 

IN THE MATTER OF: 
 
 MUKESH GOUD ….........              APPLICANT  

 
VERSUS 

 STATE OF MP  & ORS. ..........     RESPONDENT 
 

INDEX 
 

 
Sr.  PARTICULAR Page No. 
1. Demarcation Report  1-2 

 
 
Place: BHOPAL       FILED BY MPPCB 
 
Date: 08.04.2026 

    
       ADV PARUL BHADORIA  

  Advocate for MPPCB 
Ph.No.:(+91)-8085977111;  

     Email:parul.bhadoria04@gmail.com 
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